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Loss of Paradip Port

9896. SHRI M RAM GOPAL 
KEDDY: Will the Minister of SHIP­
PING AND TRANSPORT be pleated 
to state:

(a) whether Paradip Port has In­
curred a loss of Rs. 2 crores during 
1977-78; and

(b) if so, the reasons therefor?

THE MINISTER OF STATS IN 
CHARGE OF THE M3NISTY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). Accounts 
tor 1977V78 have not been closed «o far.

According to the revised estimates for 
that year framed in January, 1978 the 
port was expected to have an operating 
surpulus of RS 25.85 lakhs. After tak­
ing into account the finance and misce­
llaneous income and expenditure a 
deficit of Rs 216 89 lakhs estimated. 
Deficit is on account of fall in income 
due to decline in traffic in iron ore cm 
the one hand and additional expendi­
ture on payment of arrears arising 
out of implementation of Wage Revi­
sion Committee's recommendations for 
Class III It Class IV staff, ex-gratia 
payment in lieu of bonus at 8} per 
cent, increased expenses on dredging, 
higher Interest liability etc

Earning on Commercial Advertise­
ments on T.V. and Radio

9897. SHRI K. M ALLAN A- Will 
the Minister of INFORMATION fc 
BROADCASTING be pleased to state:

(a) the total earning on account of 
commercial advertisements on the 
television and radio during the year,
1977, and

(b) the details regarding the earn­
ing State-wise and station-wise during 
the above period?

THE MINISTER OF INFORMA­
TION & BROADCASTING (SHRI 
L. K. ADVAfcl): (a) (i) Television:

Total gross revenue: Rs. 2,28,57,500

(ii)  R a d io :
Total gross revenue: Rs. 7,27,86,208 

(Provisional)

(b) Information is given in the 
enclosed statement.



Statement
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State
A.I.R. T.V.

Stations Gross
receipt

(Provisional)

Stations Gross
Receipt

Rs. Rs.

Andhra . Hyderabad-Vijayawada 45,20,464 •• ••
Bihar . Patna-Ranchi 25,94.355 •• •*
Gujarat . Ahmedabad-Rajkot 4a.a8.756
Haryana-Punjab . Chandigarh-Jullundur 48,42,265 Amritsar 7.35.950

Jammu and Kashmir . Srinagar 10,45,766 Srinagar 42,000

Karnataka Bangalore-Dharwar 38,72,889 •• ••

Kerala . Trivandrum-Calicut 20,32,665 ..

Madhya Pradenh Bhopal-Indorc 28.86,626 ••
Maharashtra . Bombay-Poona-Nagpur 1,31,26,325 Bombay 1.05,4<=,50c

Orissa . Cuttack 13,88,740

Rajasthan . Jaipur-Jndhpur 24.45.905
Tamil Nadu Madras-Tiruchi 5748>i9i Madras 7.65.250

Uttar Pradesh Kannur-Lucknow-
Allahabad

54.69.487 Lucknow 4.77.2 5'

Weft Bengal . Calcutta 86,02.844 Calcutta 15,92,000

Delhi (Union Territory) Delhi 99.98.930 Delhi 87,69,250

7,27,86,208 2,28,57,5c

Revision of Pension lor War Widows

9808. SHRI SUKHENDRA SINGH: 
Will the Minister of DEFENCE be 
pleased to state.

(a) whether Government have re­
vised the pension for war widows 
fixed previously, in view of increase 
in prices of essential commodities;

(b) if so, to what extent; and if 
not, the reasons thereof; and

(c) whether Government propose 
to give facilities, such as free educa­
tion tor their children and issue of 
rrihfajr pteseg to them?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) No
Sir.

(b) In the wake of the Indo-Pak 
conflict of 1971, liberalised pensionary 
awards were sanctioned as a special 
dispensation to the war widows, 
making substantial improvement over 
the normal rates. The widows of 
service officers killed in action, for 
instance, are entitled to a special 
family pension at the rate of 3/4ths 0* 
basic pay of the rank held at the time 
of death. <CEH3ren allowance is not 
admissible in addition). This conces­
sion is available upto the deemed dat*




